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was estimated »t 114 lakhs. The cor
responding figure tor rural areas was 
600 lakhs.

(b) On an average, about 40,000 
houses are being built annually by the 
various agencies under the social 
housing schemes of this Ministry. 
Statistics of houses being built by other 
public authorities (e.g. Central Minis
tries! Departments, States, undertak
ings. and local bodies etc.) for their 
employees and by the private emplo
yers'landlords are not available.

(<•) No such proposal is under consi 
deration of thc Government at present.

Operation*! Programme for IN I
319. Shri C. C. Desai: Will the

Minister of Manning be pleased to 
state:

(a) whether the Prime Minister has 
issued * directive to all Central Min
istries to prepare an operational pro
gramme for 1967;

(b ) the exact significance of tfce 
operational programme or so-called 
performance budget for each Depart
ment; and

(c) what ia proposed to be achieved 
by preparing such programmes and in 
what way this innovation is an im
provement for the better over the pre
vious position?

The Minister o t Planning, Petrateom 
and Chemical* and Social Welfare 
(Slut Anoka Mehta): (a) and (b).
The Ministries have been advised to 
frame suitable performance budgets 
for the next twelve months.

(c) Performance budgeting purports 
to place the accent on actual perfor
mance on the basis o f physical targets, 
etc. and Implementation of program
mes «nd not Just on financial utilisa
tion.

UMMttftriMd O M ja U a a  o t Govern-
- m ant Q s m in

M  C. C. XMMHd: 
. ' '  MM  ttartta Nand:

Shri J. B. Mttgh:
Shri Hwftt Sfeagh:
Shri B lu n t  Singh Chauhan:

Will the Minister of Works, Whaling 
and Supply be pleased to state:

(a) the number of Government 
bungalows in occupation of unautho
rised persons;

(b ) the rant being charged from 
them; and

(c) the steps Government contem
plate to get such houses vacated in 
view of the shortage of accommoda
tion?

The Deputy Minister in the Minis
try o f Works. H n s te f  and Suppij 
(Shri Iqbal Singh): (a) 36 bangaiow
typ? accommodation.

(b) Rent is being charged at mar
ket rate.

(c ) In some cases eviction procee
dings under the Public Premises (Evic_ 
tion of Unauthorised Occupants) Act, 
1958, have already been started and 
in others these are being initiated.

Excise Dnty on Petrol and K ertwa*

321. Shri Seqneira: W ill the
Minister of Finance be pleased to 
state:

(a) die Central excise duties that 
were levied on Petrol, Kerosene, Re
fined Diesel. Light Diesel and Furnace
Oil, (i) before devaluation (ii) after 
devaluation, in rupees per kilolitre;

(b) the additional excise duties 
levied on each of the above products, 
in terms of rupees per kilolitre,' and

(c) the proportion of the sale Of 
each o f the above products to the total 
sales of all the above products?

The Deputy Prime Minister and 
Minister of Finance (Shri Moraijl 
Desai): (a) to (c). The inftmsttCB 
is furnished in the statement laid art 
the Table o f the House. [Placed Ht U -  • 
brary. See S o. LT-380/6T). /
Light Diesel Oil and rum^Rn Ott « r *
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assessable to duty o f excise in terms 
of metric tonne, the statement shows 
the information in this unit.

Damage to Land* due to Floodb

38t. Shri Abdul Ghani Dar: Will
the Minister o f Irritation and Fewer
be pleased to state:

(a) whether the Central Govern
ment have urged the State Govern
ments to collect data regarding the 
wastage o f tortile and agricultural 
lands every year due to non-construc
tion o f bunds during the floods;

(b) if so, the total area of fertile 
and agricultural lands wasted every 
year in each State as a result there
of; and

<c) the financial assistance being 
given to each State to construct 
bunds over rivers during the next 
three years?

The Minister of irrigation and Power
<Dr. K. L. Kao): (a) Yes, the State
Governments have been requested to 
supply every year information rela
ting to flood demages, which includes 
total area and the cropped area affec
ted by floods.

(b ) The floods on an average affect 
an area of about ISO lakh acres annu
ally, o f which the cropped area is 
about SO lakh acres.

<c) Financial assistance by way o f 
loans is given to State Governments 
for execution o f flood control schemes 
including construction o f embank
ment*. The Central assistance for 
this purpose is decided every year, as 
«  part o f the overall plan outlays and 
the provision in the interim budget 
to r  the current year is Rs. 9 crores.

a m  « r * s  w h M u n e i. ct

»  Start H. Im ln M iii Katr:
Start P. TtHMMhseaa:
Start K . J L  l l w i M ,
b w p . r . i n  ii,

Shri C. f s n r d n n

Will .the Minister of Irrigation n"* 
Fewer be pleased to state:

(a) whether the Canadian Govern- 
ment have agreed to the new pro
posals of the Central Government for 
the supply of know-how of the com
ponents and the raw materials for 
the Third Set of generator, in addi
tion to the supply of the two complete 
set* for the Idikki Hydro-Electric 
Project;

(b) if not, the reasons therefor; 
and

(c) the present position regarding 
the commissioning of the first part ot 
the Idikki Scheme by the year 1970?

The Minister o f Irrigation and 
Power (Dr. K. L  R*o): (a) and fb). 
Confirmation from the Canadian 
.iLiihorities about their acceptance* st 
the proposal is awaited.

(c) Aocording to present indications, 
it is expected that the first unit of 
130 MW would be ready for commis
sion* in 1970-71.

Iavastasent ot Unaeeeanted Manny ia 
R tsd sf Schemes

324. Shri Seshlyaa: Will the Minis
ter of Finance be pleased to state:

(a) whether Government have con
sidered any proposals to allow invest
ment of unaccounted money in bous
ing schemes in big cities, without tha 
need to discloee the source; and

(b> if so, the decision taken there
on?

The Depaty Prime Minister and 
Minister ot Finance <Shri Merer# 
Desel): <«) Yes. Sir.

(b ) Such a concession has not been 
considered to  be necessary a*, recent
ly, two schemes for voluntary dis
closure at tnoomes were instituted In 
quick succession and people had ade
quate opportunity to bring their un
accounted money beck into d | # i >




